FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GLOBAL POWERSOURCE (INDIA) PRIVATE LIMITED

[Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS
1 [Name of the corporate debtor along with PAN/  |Global Powersource (India) Private
CIN/ LLP No. Limited

CIN: U74140MH2006PTC163562

2 [Address of the registered office PAN: AAACF9963C C-709, Neelkanth
Business Park, Vidyavihar West,
Mumbai- 400086

3 |URL of website No Website
4 [Details of place where majority of fixed assets are [[mmovable Property - Land at Murbad
located (Area of open plot 1250 Sq. Mtrs.)
Movable Property 2Cars & 3 Laptops
at Registered Office
5 |Installed capacity of main products/ services Not Applicable
6 |Quantity and value of main products/ services Turnover Last FY Rs. 3.70Cr

sold in last financial year

7  |Number of employees/ workmen Employees: 3

8 |Further details including last available financial |Available with RP

statements (with schedules) of two years, lists of |Please write on-

creditors, relevant dates for subsequent events of |[cirip.globalpowersource@gmail.com
the process are available at:

9 |Eligibility for resolution applicants under section |Available with Resolution Profession
25(2)(h) of the Code is available at:

10 |Last date for receipt of expression of interest 03-05-2023

11 |Date of issue of provisional list of prospective 13-05-2023
resolution applicants

12 |Last date for submission of objections to 18-05-2023
13 |Process email id to submit EOI cirp.globalpowersource@gmail.com
Notes:

1) The Resolution Professional (“RP”’)/ Committee of Creditors (“CoC”) shall have discretion to
change the criteria for the EOI at any point of time.

2) The RP/CoC reserve the right to cancel or modify the process, timelines or eligibility criteria

without assigning any reason and without any liability whatsoever. VATINKUMA  Digtaly signedby
YATINKUMAR
R SUMATILAL SUMATILAL SHAH

Date: 2023.04.18

SHAH 13:41:47 +05'30'
Date :18-04-2023 CA Yatinkumar Sumatilal Shah
Place: Mumbai Resolution Professional for Global Powersource (India) Private Limited

IP Reg. No. IBBI/IPA-001/IP-P-01785/2019 -2020/12764

Flat No- 103, Tower 2, Maple, Runwal Greens,
ar Fortis Hospital, Mulund Link Road, Nahur, Mulund West, Bhandup, Mumbai Suburban-400078
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